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increasing the output of the mine, ttic Com
mittee has proposed that this be done in two 
stages :

(1) to increase the output to 4 5 million 
tonnes of lignite per annum by pro
curing essential additional equipment;

(2) to increase the output fiom 4-5 to 
6 3  million tonnes of lignite per 
annum by procuring additional/ 
replacement excavators of highei 
capacity and other equipment afier 
getting a detailed Project Report 
prepared.

The recommendations of the Committee 
are being examined by the Government for 
immediate action The Board of Directors of 
N. L C. have already been directed to 
examine and implement the lecommenddtions 
which are within the powers of the Board 
The Board has approved immediate action 
to be taken for the procurement of certain 
items of equipment like Mobile Transfer 
Conveyors, blasthole drills, pipe layers etc. 
When these additional items of equipment 
are in position, it is expected that the output 
of lignite would increase in about two >ears 
to 4 5 million tonnes per year, taking into 
account the higher over-burden lignite ratio 
that is obtaining now.

As recommended by the Committee a 
working group is being constituted to draw 
out a Detailed Project Report for expanding 
the output of the mine to fi-3 million tonnes 
of lignite per year.

Retired Government Servants Work*
ing as Indian High Commissoners/ 

Ambassadors

6548. SHRI VAYALAR RAVI : Will 
the Minisiter of EXTERNAL AFFAIRS be 
pleased to state the total number of retired 
Government servants working as India's 
High Commissioners and Ambassadors in 
other countries ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI SURLNDRA PAL SINGH) : Six
Sir.

Utilisation Survey and Research in 
Mining field of Palamau (Bihar)

6549 : KUMAR! KAMLA KUMARI : 
Will the Minister of STEEL AND MINES 
be pleased to state the steps taken by Govern
ment for util)7ation survey and research in 
the mining field of Palamau (Bihar) since 
the declaration of the District as most back
ward ?

THE MINISTER Ob STATE IN THE 
MINISTRY OF STFEL AND MINES 
(SHRI SHAHNAWAZ KHAN) The inform
ation is being collected and will be Ia>d on 
the Table of the House.

Scientific Development of Coking 
Coal Mines

6550. SHRI AWDHESH CHANDRA 
SINGH : Will t ie  Minister of STEEL AND 
MINES be pleased to state •

(a) the number of managements of the 
Coking Coal Mines which have developed 
their mines scientifically ;

(b) the names of the Coking Coal mines 
which have been scientifically explored, 
developed and have vast reserves ready for 
immediate exploitation; and

(c) how Government propose to encour
age scientific development in respect of non
coking coal mines owned by such owners

THE MINISTER OF STATE IN TH1 
MINISTRY OF STEEL AND MINLS 
(SHRI SHAHNAWAZ K H A N ): (a) and (b, 
At this stage it is not possible to state cate
gorically which particular mines in Jhaua 
have been developed in a scientific manner, 
as intensive study is in progress of the extent 
of working of each mine in each seam and 
the reserves that can be taken up for immedi
ate exploitation. This study is in connection 
with the drawing up of proposal for reorgan
isation and reconstruction of the Coking 
Coal Mines and this is cxpected to be comp
leted by the end of this year.

(c) under the Coal Mines (Conservation, 
Safety and Development) Act, 1952, the 
Coal Board is enjoined with the responsibility 
to see that coal mines are opened an
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worked in a scientific mannar keeping in 
view the main objective of tational develop
ment including conservation and safety In 
addition, the field officers of the Coal Con
troller's Organisation as well as the Coal 
Board inspect the mines periodically and 
advise the managements.
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Labour Conditions in Circus Industry

^ 5 2  SHRI K. KODANDA R*MI 
K i n n v :  Will the Minister of LABOUR 
AKD HFHABll.lTAriON be pleased to
vtate :

(•>) whether the Labour Bureau has con

ducted any suivcy of labour conditions in the 
Circus industry in India; and

(b) if so, the important findings m the 
report ?

THI MINISIF R Ol- LABOUR AND 
REHABILITATION (SHRI R K KHADIL
KAR) : (a) Yes.

(b) Copies ol the Report on the Survey 
of Labour Conditions m Circus Industry in 
India arc available m the Parliament Library.

Bonus Dispute of Kanpur Textile 
Workers

6551. SHRI vS. M. BANERJEE : Will 
the Minister of LABOUR AND REHABI
LITATION be pleased to state :

(a) whether the Bonus dispute ot Textile 
Woi kers of Kanpur has been referred to him 
(or arbitration; and

(b) if so, whether he would give hearing 
to the vai ious trade unions who jointly cond
ucted the stnke tor 27 days in March/April, 
l ‘)72 m two Textile Mills in Kanpui ?

THE MINISTER OF LABOUR AND 
RbHABli 11ATION (SHRI R. K. KHADIL
KAR) (a) and (b) The parties to the 
dispute have agiecd to refer the matter lo 
the arbitration ol the Union Labour Minis
ter In doing «o, they did not consult nor 
obtain the concurrence of the Union Laboui 
Minister. The matter is now under the con
sideration of the Union Labour Minister.

Deposits of Ruby Stones in Hima
chal Pradesh

(,*>54. SHRI K. KODANDA R-U1I 
RADDY ; Will the Minister of STELL 
AND MINES be pleased to state :

(a) whether deposits of ruby stones have 
been discovered in Himachal Pradesh;

(b) if so, the total quantity of deposits 
found there, and

(c) whether Governmet propose to take 
over these deposits ?




